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(ii) REPORTED AJUtEST OF GROUP CAP-
TAIN PRAKASH CHANDRA ON A CHARGE 
OF ESPIONAGE 
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The MIDister of Defence (Shrl Y. B. 
Chavan): Mr. Deputy-Speaker, Sir, 
on information received .... 

Some Hon. Members: Hindi. 

Shrl Y. B. Chavan: I shall make 
an attempt at translation into Hindi. 
This was prepared at urgent notice .... 

Mr. Deputy-Speaker: Is the Hindi 
translation available? 

Shrl V. B. Chavan: I would make 
an attempt. 
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Mr. Deputy-Speaker: I am telling 
'hon. Members that he is replying in 
Hindi. 
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On information received that Group 
Captain P. Chandra, an officer of the 
IAF in the Accounts Branch, was in-
volved in espionage activities, he has 
been dismissed from service. Action 
has also been taken agaimt him 
under the Preventive Detention Act. 
It is not in the public interest to dis-
close any further details regarding 
this case. 

Shrl S. M. Banerjee (KanpUI'): On 
a point of order, Sir. In this parti-
cular case, the hon. Minister has said 
that he is unable to give any infor-
mation in public interest. But this 
has come out in the newspapers and 
infonnation is given there about the 
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espionage. A man has been arrested 
and he is in detention. Why should 
this House be deprived of this legiti-
mate information? 

Mr. Deputy-Speaker: Is the Gov-
-ernment responsible for what appears 
in the papers? 

Shri S. M. Banerjee: He says it is 
true that a man has been arrested. 

Mr. Deputy-Speaker: There is no 
point of order. Government can say 
that it is in public interest. 

Shri S. M. Banerjee: Then why 
was this calling attention admitted, 
Sir? 
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Sbri Y. B. Chava.n: He must have 

been there for quite a long time. He 
was a senior o i e ~ o  Captain. 
He was doing this type of activity for 
a few weeks when it was noticed and 
action had been taken. 

Shri Swell: In view of the fre-
quency of these cases of espionage 
by OUr own people in the defence 
services, will the hon. Defence Minis-
ter assure us that there is no fifth 
column working in the Indian army 
against the country? 

Shri Y. B. Chavan: I can certainly 
say that there Is no fifth column as 
such in the Indian armed forces. It 
would be wrong to say that. 

Shri S. M. Banerjee: May I know 
whether it is a fact that Group Cap-
tain PrakaSh Chandra Willi acting as 
11 Pakistani SPv and 'has passed on 
some information and maps to Pakis-
tan concerning our defence strategy"! 

Shrl Y. B. Chava.n: I do not want 
to mention any country. 

Matters of UTgent 
Public Importance 

Shrl 51. M. Banerjee: What are we 
after, Sir, if we do not even know 
the names of the countries involved 
in this espionage? 

Mr. Deputy-Speaker: He said he 
cannot disclose any information in 
public interest. 

Shri S. M. Banerjee: Then let him 
not answer the question. I seek your 
protection, Sir. In that case, the 
calling attention should not have been 
admitted. The Press peopl!' know 
much more than the Members of 
Parliament. 

Mr. Deputy-Speaker: Order, order. 
You are reflecting on the Chair. 

Shrl S. M. Banerjee: I am not re-
flecting on the Chair, Sir. I only seek 
your guidance. Even the country's 
name is not disclosed ..... . 

Mr. Deputy-Speaker: Shri Yashpal 
Singh. 
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Shri Y. B. Chavan: He has not 
asked for any information. It is just 
an opinion he has expressed. 

Shrl Hari Vishnu Kamath: In view 
of the serious state of affairs dis-
closed by this third or fourth arrest 
of officers in the Indian armed forces, 
has Government reached an aware-
ness of the existence of a joint China-
Pakistan sJ?y ring in the capital, in 
the country and in every department 
of Government and if so, what steps 
are being taken by the Government 
to eliminate all these anti-social 
elements of spies and agents of China 
and Pakistan from the country,' from 
the administration and from the 
Government? No answer, Sir? 

Mr. Deputy-Speaker: He is making 
a statement-In the Government, in 
the country and everywhere there are 
spies. 
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Shrl Hart Vishnu Kamath: I am 
not making any statement, but a 
charge. First, is the Government 
aware of it and if 80 what steps are 
being taken? 

Shri Y. B. Chavan: I do not think 
t en~ is any organised attempt like 
that. But I can say that the very 
fact that We could detect this parti-
cular espionage itself is proof of our 
awareness and our efforts. 

Shri Hari Vishnu Kamath: The 
Defence Minister is one of the most 
responsible Minister. in the Cabine 
and he should not treat this question 
with such indifference bordering on 
disdain. This is not the way of 
answering questions in Parliament. 
He says they have arrested one man 
and that shows their awareness. This 
officer was arrested on the 4th 
December and they have suppressed 
that thing. The Press came out with 
the news. What is all this coming to"? 
Does it mean that the Government 
is not serious about the defence of the 
country, does it mean that they are 
Sleeping on the treasury benches? 

Mr. Deputy-Speaker: Order, order. 
Shri Mohan Swarup. 

Shri Bart Vishnu Kamath: What is 
"Order, order", Sir? You have called 
me to order. but this Is not the way 
for the Defence Minister to answer 
my qllestion. 
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(iii) REPORTED TRESPASSING BY PAKIS-
TAN RIFLES INTO LOBACHERRA 

Shri Bade (Khargone): I call the 
attention of the Prime Minister to the 
following matter of urgent public im-
portance and I request that he may 
make a statement thereon:-

"The reported trespassing of 
Pakistan Rifles into Lobacherra 
in Khasi and Jaintia Hills area 
and firing on Assam Border 
Police." 

The Prime Minlst.er, Minister of 
External Mairs and Minister of 
Atomic EnerlrY (Shri Jawaharlal 
Nehru): On the 9th December, 
reports were received by the Chief 
Secretary of Assam that at 9:10 in 
the lll{)rning of that day, that an 
Indian patrol consisting of three men 
and one Havildar in Lobacherra area, 
in the southern portion of the inter-
national boundary in Khasi Hill in 
Pakistan were encountered and chal-
lenged by some Pakistanis ciaimmg 
this area. The situation developed 
into an exchange of fire. Immediate-
ly the fire was opened. Pakistan 
patrol fled info their territory. Our 
men remained in position up to 16.00 
hour,; and returned to the BOP the 
same day-I SUppose BOP means bor-
der out-post. On the !l}th. an Indian 
patrol party of one NCO and 9 cons-
tablE'S visited the area when Pakistan 
EPR. personnel ambushed them and 
opened fire. Our party returned the 
fire. The exchange of tire was conti-
nuing at the time thE' report was 
received. No casualties on either side 
were reported. We are awaiting 
further information from Assam. 

I might mention that demarcation 
in this area has already been com-
pleted. 


